‘THE CENTRAL ADMINISTRATIVE TRIBUNAL . EL\,
JAIPUR BENCH, JAIPUR A o
ORDER SHEET

APPLICATION NO.:
Applicant (S) Respondent {S)

Advocate for Applicant (S) Advocate for Respondent (S) .

NOTES OF THE REGISTRY ' ‘ ORDERS OF THE TRIBUNAL

£8.03.2009

Nona prasent for applicant. ‘
Mr. Ganesh Chandra Gupta, Proxy counsel for
ir. Si*al sh Prakash, Counsel for respondents.

In this case none is appearing on behalf of th
applicant since 26.07.2007. This Tribunal directed
Registry on 10. 11 2008 to issue notice to the ap_;‘u_ant
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